IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 10.01.2025

SL.|Name of Date of 5 No. Co I:;)lziﬁted Rejec
No.|Applicant Application as€ Fee to ;e paid Status

PRAMOD

RANJAN 2395/2025(10.01.2025 |BLAPL/11641/2024

BEHERA
2 |ss Dpas 2397/2025|10.01.2025 |ABLAPL/13732/2024 |10 | c |

RAMESH
3 |CHANDRA 2398/2025(10.01.2025 |ABLAPL/138/2025 |10 c

BARIK
4 |K N SAHOO [2420/2025|10.01.2025 [SAO/13/2023 |7 | .
5 |S SWAIN 2432/2025|10.01.2025 |MACA/1195/2014 0 | c |
6 |S MOHANTY |2433/2025|10.01.2025 |MACA/1195/2014 0 | c |
‘7 i ‘2436/2025‘10.01.2025 CRLA/892/2024 ‘10 ‘ ‘c ‘
8|S SWAIN 2448/2025(10.01.2025 |FAO/601/2024 10 | c |
9 |s SWAIN 2450/2025(10.01.2025 |FA0/597/2024 10 | c |
10 |S SWAIN 2451/2025|10.01.2025 |FAO/547/2024 0 | c |
11 |S SWAIN 12452/2025|10.01.2025 |FAO/546/2024 0 | c |
12 |B K PARDHI [2453/2025[10.01.2025 |FAO/601/2024 0 | c |
13 |N MALLICK |2470/2025(10.01.2025 [WP(C)/30602/2024 |10 | c |
14 |N MALLICK |2472/2025|10.01.2025 [WP(C)/30603/2024 |10 | c
15 |T BAG 12477/2025|10.01.2025 |MATA/428/2024 0 | c |
16 |J sAHOO 2483/2025|10.01.2025 |STREV/49/2024 |7 | CE
17 |P K BARIK [2485/2025[10.01.2025 |CONTC/5180/2024 |7 | o
18 |B K DAS 12486/2025(10.01.2025 |MATA/284/2024 |7 | o
19 |R K DEHURY |2488/2025|10.01.2025 |[MACA/28/2022 |7 | o
20 K R JENA  |2490/2025|10.01.2025 |RPFAM/286/2024 |7 | o
21 |D K JENA  |2491/2025(10.01.2025 |ABLAPL/7838/2024 |7 Zéggioig3copy
22 ;OEARANA 2493/2025(10.01.2025 |[WPC(OA)/732/2019 |7 U
23 |A K BISOI |2495/2025|10.01.2025 |ARBP/52/2023 |7 | o
24 |B K SWAIN |2497/2025|10.01.2025 |[WP(C)/21468/2024 |7 | o
25 |R K SAHU  |2500/2025(10.01.2025 |WPC(TAC)/4977/2003 |7 | o
26 ;OEARANA 2503/2025(10.01.2025 (C)/16643/2021 |7 U
27 |P P BARTK [2507/202510.01.2025 (C)/31494/2024 |7 S Ly U




|

BE PAID |

28 |B K 12514/2025(10.01.2025 |SA/280/1992 |7 | v
B K
‘29 S AMANTRAY ‘2517/2025‘10.01.2025 SA/198/2000 ‘7 ‘ U ‘
30 |N NAYAK 12518/2025(10.01.2025 |RSA/185/2004 |7 | v
31 |P K ROUTRAY [2519/2025(10.01.2025 |CRLREV/270/2008 |7 | R
32 |G SAHOO 2520/2025(10.01.2025 [WP(C)/39747/2021 |7 | v
33 |P K NAYAK |2521/2025(10.01.2025 [WP(C)/31369/2024 |7 6.00,5"¢ U
: : PAPERLESS
34 |P K NAYAK |2523/2025(10.01.2025 [WP(C)/31369/2024 |7 6.00,5"¢ U
PAPERLESS
35 |P K NAYAK |2524/2025(10.01.2025 [WP(C)/31710/2024 |7 800,378 U
: : PAPERLESS
36 |B K PARDHI |2525/2025|10.01.2025 |[WP(C)/12868/2023 |10 | c |
37 |P K NAYAK |2526/2025(10.01.2025 [WP(C)/31710/2024 |7 §.00,3*8 U
: : PAPERLESS
38 |A BEHERA  |2528/2025|10.01.2025 |[WP(C)/18819/2008 |7 | .
39 |M NAYAK 2529/2025|10.01.2025 |TRPCRL/7/2024 |7 | .
40 |P K DAS 2530/2025|10.01.2025 |AHO/43/1994 |7 | .
41 |H s PAIKRAY [2531/2025(10.01.2025 |TRP(C)/377/2024 |7 | .
42 |A K PRADHAN [2532/2025(10.01.2025 |CRLMC/2298/2010 |7 | .
43 |R K BARIK [2533/2025|10.01.2025 |[WP(C)/17098/2023 |10 | c |
44 |p TRIPATHY |2536/2025|10.01.2025 CMP/1346/2024 7 3.00,3%3 U
: : PAPERLESS
5.00, 5*3
45 |A K BISOI [2537/2025(10.01.2025 |ABLAPL/13615/2024 |7
download copy
46 |P K BEHERA [2538/2025]10.01.2025 [WP(C)/29620/2024 |7 3-00, 373 U
PAPERLESS
147 |C RANA 2539/2025(10.01.2025 |WP(C)/38289/2021 |7 | v
48 |R K NAYAK |2540/2025[10.01.2025 |WP(C)/36628/2023 |7 | v
49 |S K SWAIN |2541/2025(10.01.2025 |[WP(C)/9067/2018 |10 | c |
50 |s DAS 2542/2025(10.01.2025 |WP(C)/41570/2023 |7 | v
B N 4.00,3*4 DOWN
51 |cuapanar  |2549/2025(10.01.2025 WP (C)/364/2025 23.00 |00 U
PAPERLESS
52 |J SRAHOO 2551/2025|10.01.2025 |WP(C)/26152/2024 |7 COURT FEE TO U
BE PAID
PAPERLESS
53 |J SAHOO 2554/2025|10.01.2025 |WP(C)/14536/2024 |7 COURT FEE TO U
BE PAID
54 |L SAHOO 2558/2025(10.01.2025 |WP(C)/10879/2016 |7 | v
55 |B BEHERA  |2560/2025(10.01.2025 |WP(C)/26147/2024 |7 4.00,3%4 U
: : PAPERLESS
56 |G JAYASINGH|2569/2025(10.01.2025 |WP(C)/31393/2024 |7 4.00,574 U
: : PAPERLESS
57 |D P DASH  [2571/2025[10.01.2025 |CRLA/31/2023 |7 | R
58 |D P DASH  [2572/2025|10.01.2025 |CRLA/31/2023 |7 | R
59 |D P DASH  [2573/2025[10.01.2025 |CRLA/31/2023 |7 | u |




60 |M JATI 2574/2025(10.01.2025 |WP(C)/20064/2013 |7 | v
61 |[B N PATI  [2575/2025[10.01.2025 |RVWPET/185/2024 |7 | R
62 |S K MISHRA [2577/2025[10.01.2025 |CRLMC/2641/2022 |7 | R
63 |D SAMAL 2582/2025/10.01.2025 |ABLAPL/6852/2024 7 izv‘qgg(’;?i(‘jgg U

64 |S K RATH  |2584/2025(10.01.2025 [WP(C)/33162/2024 |10 | c |
65 |P K LENKA |2587/2025/10.01.2025 |CRLMC/4402/2024 7 éghggéi;lgégg

66 |S K RATH  |2588/2025(10.01.2025 |[WP(C)/33165/2024 |10 | c |
67 |S.K.RATH  [2590/2025(10.01.2025 [WP(C)/33308/2024 |10 | c |
68 |M K PANI  [2592/2025(10.01.2025 |BLAPL/10415/2024 |7 | R
69 |S.K.RATH  [2596/2025(10.01.2025 |[WP(C)/33304/2024 |10 | c
70 |S.K.RATH  [2598/2025(10.01.2025 [WP(C)/33235/2024 |10 | c
71 |S K RATH  [2599/2025(10.01.2025 |[WP(C)/33167/2024 |10 | c
72 M K PANI  [2600/2025[10.01.2025 |ABLAPL/220/2025 |7 | oo
73 |S.K.RATH  [2601/2025[10.01.2025 [WP(C)/33170/2024 |10 | c
74 M R SAHOO [2602/2025[10.01.2025 [SA/394/1999 |7 | v
75 |S.K.RATH  [2604/2025[10.01.2025 [WP(C)/32553/2024 |10 | c
76 |S K RATH  |2605/2025|10.01.2025 |[WP(C)/33175/2024 |10 | c |
77 |JR SAHOO  |2606/2025|10.01.2025 |ABLAPL/244/2025 |10 | c |
78 |A BEHERA  |2607/2025(10.01.2025 |SA/231/1967 |7 | .
79 |S K RATH  |2608/2025|10.01.2025 |[WP(C)/33179/2024 |10 | c |
80 |S K RATH  |2610/2025(10.01.2025 |[WP(C)/33182/2024 |10 | c |
81 |S.K.RATH  |2611/2025(10.01.2025 [WP(C)/32557/2024 |10 | c |
82 |s K RATH  |2613/2025(10.01.2025 |[WP(C)/33183/2024 |10 | c |
83 |S.K.RATH  |2614/2025(10.01.2025 [WP(C)/32587/2024 |10 | c |
84 |S K RATH  |2616/2025(10.01.2025 [WP(C)/33189/2024 |10 | c |
85 |S.K.RATH  |2617/2025(10.01.2025 [WP(C)/32592/2024 |10 | c |
86 |S K RATH  [2618/2025(10.01.2025 |[WP(C)/33193/2024 |10 | c
87 |S.K.RATH  [2619/2025[10.01.2025 |[WP(C)/32595/2024 |10 | c
88 |S K RATH  [2620/2025(10.01.2025 |[WP(C)/33195/2024 |10 | c
89 |S.K.RATH  [2621/2025[10.01.2025 |[WP(C)/33150/2024 |10 | c
90 |S K RATH  |2622/2025|10.01.2025 |[WP(C)/33196/2024 |10 | c |
91 |S.K.RATH  |2623/2025|10.01.2025 |WP(C)/33153/2024 |10 | c |
92 |S K RATH  |2624/2025|10.01.2025 |[WP(C)/33199/2024 |10 | c |
93 |S K RATH  |2625/2025|10.01.2025 |[WP(C)/33200/2024 |10 | c |
94 |s K RATH  |2627/2025(10.01.2025 |[WP(C)/33201/2024 |10 | c |
95 |G.N.SETHI  |2628/2025|10.01.2025 |WP(C)/196/2025 110 | c |
96 |S K RATH  |2629/2025(10.01.2025 |[WP(C)/33209/2024 |10 | c
97 |P.K.JENA  |2630/2025[10.01.2025 |WP(C)/39/2025 0 | c |
98 |J.DEHURY  |2631/2025|10.01.2025 |RVWPET/256/2024 |10 | c |
99 |s K RATH  |2632/2025(10.01.2025 |[WP(C)/33213/2024 |10 | c
100 |[S K RATH  |2633/2025|10.01.2025 |[WP(C)/33242/2024 |10 | c |
101 |S K RATH  [2635/2025(10.01.2025 |[WP(C)/33246/2024 |10 | c |




102 |A.K.PANDA |2636/2025(10.01.2025 |RVWPET/123/2014 |10 | c
103 [A.K.BARIK [2640/2025[10.01.2025 |MACA/513/2016 0 | c |
104 [K.C.NAYAK |2642/2025[10.01.2025 |MACA/1127/2016 0 | c |
105 |s K RATH  |2643/2025[10.01.2025 |[WP(C)/33303/2024 |10 | c |
106 |S K RATH  |2645/2025(10.01.2025 |[WP(C)/33318/2024 |10 | c |
107 |s K RATH  |2646/2025(10.01.2025 |[WP(C)/33317/2024 |10 | c |
1108 |S K PRADHAN [2654/2025(10.01.2025 |[WP(C)/17472/2024 |10 | c |
109 |[P K PARIDA [2655/2025[10.01.2025 |[WP(C)/33216/2024 |10 | c |
110 K.PARIDA  [2656/2025|10.01.2025 |[WP(C)/37367/2021 |10 | c |
111 K.PARIDA  [2657/2025|10.01.2025 |[WP(C)/37365/2021 |10 | c |
112 [P K PARIDA [2658/2025|10.01.2025 |[WP(C)/33214/2024 |10 | c |
113 K.PARIDA  [2659/2025|10.01.2025 |[WP(C)/37374/2021 |10 | c |
114 |G.CHAITANYA [2660/2025(10.01.2025 |WP(C)/28893/2024 |10 | c |
1115 |S.DASH 2661/2025|10.01.2025 |WP(C)/31235/2024 |10 | c |
116 |P K PARIDA [2662/2025(10.01.2025 |[WP(C)/33202/2024 |10 | c |
117 |P K PARIDA [2665/2025|10.01.2025 |[WP(C)/33197/2024 |10 | c |
118 |G.D.MALLICK |2667/2025(10.01.2025 |WP(C)/858/2025 0 | c |
119 |C R NAYAK [2668/2025(10.01.2025 |[WP(C)/28010/2024 |10 | c |
120 |[S K RATH  [2669/2025(10.01.2025 |[WP(C)/33327/2024 |10 | c |
121 |S K RATH  [2670/2025(10.01.2025 |[WP(C)/32648/2024 |10 | c |
1122 |P.CHULI 12672/2025|10.01.2025 |WP(C)/342/2025 0 | c |
123 |s GupTA 2673/2025|10.01.2025 |WP(C)/30451/2024 |10 | c |
124 |c R NAYAK [2675/2025[10.01.2025 |WP(C)/28016/2024 [10 | c |
1125 |J SAHOO 12676/2025|10.01.2025 |WP(C)/29332/2024 |10 | c |
126 |s. NAYAK  [2688/2025[10.01.2025 |WP(C)/31482/2024 [10 | c |
127 [L. PANDA  [2694/2025(10.01.2025 [WP(C)/28964/2024 |10 | c |
128 |[T. K. NAYAK|2699/2025[10.01.2025 |FAO/474/2024 o | c |
129 [A. K. BARIK|2701/2025[10.01.2025 |FAO/404/2024 0 | c |
1130 |[S. NAYAK  |2707/2025(10.01.2025 |[WP(C)/30818/2024 |10 | c |
131 |T.K.NAYAK |2710/2025(10.01.2025 [WP(C)/278/2025 0 | c |
132 |S.K.SAHU  |2714/2025(10.01.2025 |WP(C)/673/2025 10 | c |
1133 |G.SAHOO 2728/2025(10.01.2025 |WP(C)/12621/2024 |10 | c |
134 |S MOHAPATRA [2740/2025(10.01.2025 |ABLAPL/13128/2024 |10 | c |
135 BN SARANGI [2742/2025(10.01.2025 |ABLAPL/12975/2024 |10 | c |
136 RK MALLICK [2743/2025(10.01.2025 |ABLAPL/158/2025 |10 | c
1137 [B SWAIN 2750/2025|10.01.2025 |ABLAPL/178/2025 |10 | c |
1138 |T SAHOO 2751/2025(10.01.2025 |ABLAPL/152/2025  [10 | c |
139 |M MOHANTY [2757/2025(10.01.2025 |ABLAPL/210/2025 |10 | c |
1140 |B DAS 2768/2025|10.01.2025 |WP(C)/20684/2023 |10 | c |
141 |S K MOHANTY [2769/2025|10.01.2025 |WP(C)/29542/2024 |10 | c |
1142 M NAYAK 2774/2025|10.01.2025 |WP(C)/12796/2016 |10 | c |
1143 M NAYAK 2775/2025|10.01.2025 |WP(C)/12796/2016 |10 | c |
144 |M MOHANTY |2776/2025(10.01.2025 [WA/468/2024 0 | c |




145 |S K RATH  [2777/2025(10.01.2025 |[WA/465/2024 0 | c
1146 M JATI 2778/2025|10.01.2025 |WP(C)/24583/2023 |10 | c |
147 [N CH SINHA [2780/2025[10.01.2025 |[WP(C)/11408/2021 |10 | c |
148 |[S K PARIDA [2781/2025(10.01.2025 |[WP(C)/11911/2021 |10 | c |
1149 [B.K. SWAIN [2783/2025[10.01.2025 |[WP(C)/10910/2021 |10 | c |
150 |A K MOHANTY [2790/2025(10.01.2025 |MACA/1094/2016 0 | c |
151 |J DEHURY  [2791/2025|10.01.2025 |[MACA/28/2022 0 | c |
1152 |s DaS 2792/2025(|10.01.2025 |WP(C)/21536/2022 |10 | c |
1153 |S DAS 2793/2025|10.01.2025 |WP(C)/27161/2024 |10 | c |
1154 |S DAS 2794/2025|10.01.2025 |WP(C)/41378/2023 |10 | c |
1155 |G D MALLICK |2795/2025(10.01.2025 |[WP(C)/32526/2024 |10 | c |
156 B K DAS 2796/2025|10.01.2025 |WP(C)/10602/2023 |10 | c |
‘157 DS TARAIIAR 2798/2025‘10.01.2025 CRLA/501/2024 ’10 ‘ ‘c ‘
158 |S MOHANTY [2799/2025(10.01.2025 |CRLA/1291/2023 0 | c |
159 |[S. BARIK  |2800/2025|10.01.2025 |RPFAM/9/2024 0 | c |
160 A K BEHERA [2810/2025|10.01.2025 |WP(C)/31682/2024 |10 | c |
‘161 o OHAN 2813/2025‘10.01.2025 CRLMC/19/2025 ’10 ‘ ‘c ‘
162 B SAMAL 2815/2025|10.01.2025 |RVWPET/170/2024 |10 | c |
163 M R BARIK |2821/2025|10.01.2025 |BLAPL/8312/2024 |10 | c |
164 |G MOHANTY [2822/2025(10.01.2025 |ABLAPL/207/2025 |10 | c |
165 |A MOHANTY |2823/2025(10.01.2025 |ABLAPL/166/2025 |10 | c |
166 |J.PRADHAN |2824/2025|10.01.2025 |ABLAPL/163/2025 |10 | c |
167 |A K BEHERA [2826/2025|10.01.2025 |ABLAPL/13081/2024 |10 | c |
‘168 o R 2827/2025‘10.01.2025 CRIMC/45/2025 ’10 ‘ ‘c ‘
169 |G SUNDAR  |2828/2025|10.01.2025 |[WP(C)/23763/2019 |10 | c |
170 R K BARIK [2829/2025[10.01.2025 |LAA/80/2013 0 | c |
171 R K BARIK [2830/2025[10.01.2025 |LAA/81/2013 0 | c |
172 R K BARIK [2831/2025[10.01.2025 |LAA/82/2013 0 | c |
173 |RK MALLICK |2832/2025(10.01.2025 |BLAPL/9731/2024 |10 | c
174 RK MALLICK [2834/2025(10.01.2025 |BLAPL/9765/2024 |10 | c |
‘175 oY ‘2836/2025‘10.01.2025 WP (C) /26182/2024 ‘10 ‘ ‘c ‘
176 |A PARIDA  [2838/2025|10.01.2025 |BLAPL/8809/2024 |10 | c |
177 |6 R DHAL  [2839/2025(10.01.2025 |ABLAPL/285/2025 |10 | c |
1178 |S S BISWAL |2840/2025(10.01.2025 |ABLAPL/425/2017 |7 3.00,3*3 dms U |
179 |G R DHAL  |2841/2025|10.01.2025 |ABLAPL/285/2025 |7 | o
| | | Total 11647

NIC




